NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 31.10.2022 (MONDAY)
COURT -1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. I.LA. No. 3051 of | Adarsh Buildestate Ltd & Ors Mahesh Agarwal Ashim Sood-SFIO
2019 in Comp. Vs.
App. (AT) No. Union of India
267 & 278 to
308 of 2018 With

2. Contempt Case Shyam Murari Nigam Dr. M.K. Pandey Zoheb Hossain-ED
(AT) No. 18 of Vs.
2021 in Comp. Adarsh Buildestate Ltd. & Ors.
App. (AT) No.
267 & 278 to
308 of 2018

3. Comp. App. (AT) | TCR Trading Private Limited & Ors. Rishabh Jain

No. 16 of 2022 Vs.

For Admission (After Notice)
4, Comp. App. (AT) | Siddhartha Shankar Dey Mani Bhushan Sinha

(Ins) No. 835 of Vs.

2021 & I.A. No. Emerald Tourist Home Pvt. Ltd.

420 of 2022
5. Comp. App. (AT) | Raj Nandini Buildtech Ltd. & Anr. Bina Gupta Lata Sisodiya-R1
No. 74 of 2021 Vs. Anshul Sharma-R2
Registrar of Companies, NCT of Delhi
& Haryana & Anr.
6. Comp. App. (AT) | Ameet Khandelwal Sandeep Bajaj Kumar Anurag Singh

No. 22 of 2022 Vs.
Smt. Pooja Goela Ors.

With
7. Comp. App. (AT) | Ameet Khandelwal Sandeep Bajaj Zain A Khan
No. 23 of 2022 Vs. Dilsheen Kaur-R1

Smt. Pooja Goela Ors.




For Hearing

8. Contempt Case Yogesh Kumar Gupta Vinod Chaurasia Kajal Dewan
(AT) No. 30 of Vs.

2021 in Comp. Antrikah Infratech Pvt. Ltd. & Ors.
App. (AT) (Ins)
No. 1020 of 2019

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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